
4971     Written Ans:oers [ RAJYA SABHA ] to Questions     4972 
 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR) : 406 persons of the following 
nationalities were granted certificates of 
eligibility during 1956: — 

 
t [INTER-STATE  CONFERENCES 

1482. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the amount of money at present in the 
entertainmnt fund for inter-State meetings;  
and 

(b) the number of inter-State conferences 
held during the last two years and the amount 
spent on them?] 

t[THE MINISTER OF STATE m THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR) : (a) There is a provision of Rs. 
10,000 in the current financial year. 

(b) 63 conferences were held during the 
years 1955-56 and 1956-57. The amount 
spent was Rs. 13,601.] 

 
t [AWARD OF POLICE MEDALS 

1483. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of HOME AFFA'RS be pleased 
to state: 

(a) the number of persons serving in the 
Police who have been awarded Police Medals 
so far during 1957; and 

(b) the names of the persons to whom 
Police Medals were awarded in 1956 and 
1957 and the nature of services rendered by 
them?] 

 
† ]  English 
translation. 

 



4973      Written Answers     [ 11 SEPTEMBER 1957* ] to Questions     4974 
 

t[Tire MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SI.RI B. N. 
DATAR):   (a)   54. 

(b) A statement is placed on Ihe Table of 
the House. [See Appendix XVIII, Annexure 
No. 135.] 

t [APPLICATIONS    FOR    REMISSION    IN 
SENTENCES OF IMPRISONMENT 

1484. SHRI NAWAB SINGH CHAU- I 
HAN: Will the Minister of HDME AFFAIRS be 
pleased to state the number of applications 
which were submitted to the President for 
renis'-sion of sentences other than sentences of 
death during the last two j ears and the number 
of these cases in which sentences were 
remitted?] 

t[THE MINISTER OF HOME AFFAIRS 
(SHRI GOVIND BALLABH PANT) : 110 
applications were received for remission of 
sentences (other than death sentence) during 
the last two years, i.e. from 1st September 
1!»55 to 31st August 1957. The unexpired 
portion of sentence was remitted in the case of 
37 prisoners.] 

[ORPHANAGES IN DELHI 

14fp. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the present number of orphanages in 
the Union Territory of Delhi; 

(b) how they are managed; and 

(c) what is the nature of education, 
imparted at these orphanages?] 

f[ THE DEPUTY MINISTER OF HOME 
AFFAIRS (SHRIMATI VIOLET ALVA): (a) to 
(c). Necessary information is being collected 
and will be laid on the Table of the House a3 
soon as possible.] 

† [ ] English   translation. 

 

 

 


